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S.0. In exercise of the pouwers conferred by section 295 of the

Income~tax Acﬁ, 1961 (43 of 1961), the Central Board of Direct Taxes
hereby makes the following rules Fu%ther.to amend the Income-tax Rules,
1962, namely :- | o
1. (1) These ruvles may be called the Income-tax
(2 Amendment) Rutes, 1993,
(2) They sha1l come into ferce on the date of
their publication in the @fficia? Gazette,

2, In the Income-tax Ru)es, 1962, in the Tabie to Appendix I,

under the heading "II'I, Machinery and Plant", in sub-item (2), after
entry (vi), the following sha'1 be inserted namely -

*

! .
TABLE OF RATES AT WHIDH DEPREC IAT LON IS RDM ISS IBLE

Block of[assets " Depreciat ion allowance
. as percentage of writte
ot down value
i g . 7

"(vii) Machinery and Plant, used in semi-
conductor industry covering alv integrated
circuits (Es) (excluding hybrid inteqraed
circuits) rangino from small scale integra-
tion (SSI) to Jarge scale integration/very
large scale integration (1.SI/VLSI) as also
discrete semi-conductor devices such ag
diodes, transistors, thyristors, triacs,
etc,) gther than thase covered by entries
(iv), (v) and (vi) of this sub=item and
sub-item {3) beilgu. f
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: | . -UNDER SECRETARY -
Neok heakion No. 9433 CENTRAL EUARD OF UIREP?LTRE.S
B e : F. No. 149/43/92-Tpr’

FOOT NOE ¢ Principan Rules were published vide notification No,5.0
969 dated 26.3.1962 and subseguently amended by S,0.
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